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[Sh. Jagdish Tysler]
- (Children's Education Allow-

. ance)thirdamendment Rela-

tions, 1992

G.S.R. 889 (E) published in
. Gazetteof india datedthe 23rd
November, 1992 approvingthe
New Mangalore Port Trust
. Employees(weltare Fund) Sec-
1992

(iv) ;

[

(v) G.S.R. 899'(E) published in
Gazette of Indiadatedthe 27th
November, 1992 approvingthe
Mormugao Port Employees’
(Acceptance of Employment
After Retirement) (First Amend-
ment) Regulations, 1992.

G.S.R: 940 (E) published in
Gazette of Indiadatedthe 22nd
December, 1992 approvingthe
Cochin Port Trust Employees’
(Contributory Outdoorand In-
door Medical Benefits after
Retirement) Amendment Regu-
lations, 1992.

.(vi)

[Placedin Library, Seehio,'L'i'—
3871/93]

(3) A copy of the Ministry of Surface Transport
(Transport Wing ) Senior Analyst (Work
Study) Recruitment (Amendment) Rules,
1993 (Hindi and English versions) pub-
lishedin NotificationNo. G.S.R. 337 (E)in
Gazette of India dated the 26th March,
1993, issuedunderprovisoto article 309 of
the Constitution |PlacedinLibrary, SeeNo
LT-3872/93]

A opyofthe CentralMoto: Vehicles (Amend-
ment) Rules, 1993 (Hindiand English ver-
sions) published inNotificationNo.G.S.R.
338(E) in Gazette of India dated the 26th

" APRN 23,1993
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March, 1993 under suly-section (4) of sec-
tion 212 of the Motor Vehicles Act, 1988.
[PlacedinLibrary See No. LT -3873/93]

Annual Reportand Review on theworking
ofthe Export Promotion Council for
Handicrafts, New Delhifor 1991 -92 etc.

THEMINISTEROF STATE OF THE MIN-

ISTRY OF SURFACE TRANSPORT (SHRI
JAGDISH TYTLER): On behalf of Shri

L]

(1

6]

‘G.VENKAT Swami)

Ibegtolayonthe Table-

(i) A copy of the Annual Report
(Hindiand English versions) of
the Export Promotion Council.
forHandicrafts, New Deihi, for
the year 1991-92, along with
Audited Accounts.

(ii) Acopyolhe Review (Hindiand
English versions) by the Gov-
emmentonthe workingof the
Export Promotion Council for
Handicrafts, New Delhi, forthe
years 1991-92.

[Placedin Library. SeeNo. LT-
3874/93)

(i) Acopy of the Annual Report
(Hindiand English versions) of
the Central Silk Board,
Banglaore, forthe year 1991-
1982

(i) copy ofthe Annual Accounts
Hindiand English veisions) of
the Central Silk Board,

_ ore.for heyear1991-92
2the: with Audit Report

onundersub-section (4)
ot < eCentral Silk
B Act.1 8
(iii) Aco . ui (Hindiand

English versions) by the Gov-
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emmenton the working of the
+ Central Stk Board, Bangiore,
fortheyear 1991-92, together
with Audit Reportthereonunder
sub-section {4) of sechon 12 of
the Centrai Sik Board Act, 1948

(D] Acopyof the Hewiew(Hmckand
Englishversions}by the Gov-
ernment on the working of the
Central Sik Board, Bangalore,
fortheyear 1991-92

(3}  Astatement({Hindiand Englishver-
sions) showing raasons for delayin laying the
papers mentioned at (2)above [Placed inLi-
brary SeeNo 1 T 387593}

4 Acopyof the Annual Report (Hmdh
and English versions) of the Jute
Manufactures Dovelopment Coun-
cit Calcutta fortheyear 1991-92,
alongwith Audited Accounts

{n Acopy of the Review (Hind and
Englsh versions)bythe Gavenn
ment on the workirg of the Jute
Manufacr s Development Coure
ci [ alcurta forthe year 191 a2

(Sf A statement i Hinth and t nglish versions)
showing reason: 'or Jelay ie laying the
papers menlionadat(4;above {Placed n
L ibrary SeeNo, LT- 3876 93]

(6) A copy each of the foflowing papers (Hindi
and Enghshversions) under sub section
(1)of sechon619Aofthe Cumpames Act
1956

() RewiewbytheUGovemmenton the
working otthe Jute Corporation of
Indialimiter, Calcutta, fortheyear
1991-92

()  AnnualReporn oftheJute Corpo-
ration of india Limited, Calcutta,
tor Ihe vear 199192, alongwith

™

-

Auclited Accounts and Comments
, of the Comptraller and Auditor
Generalthereon

Astatement (Hinth and Englishversions)
showmg reasons for delay in laying the
papers mentionedat (6) above {Placedin
Library SeeNo LT-3877/93]

Notification under Banking Combines
{Acquisitionand Transfer of undertak-
ings) Act, 1970 and Notifications under

JJmcomeTax Act, 1961 etc.

THEMINISTEROF STATE INTHE MiN-

ISTRY OF FINANCE (SHRI MYV
CHANDRASHKHARAMURTHY)

(1)

(2

(&)

Itegtolayonthe Table-

A copy of the Nationahsed Banks (Man-
ageme: fandMiscellaneous Provisions)
{&mendment) Scheme, 1892 {Hindi and
Engiishversions) pubhishedm Notfication
NO S O 809(E)inGazetieof indiadated
the IstNovember, 1992 undersub-secton
{o) of seclion 9 of the Banking Companies
{Acquisthonand T ransferof Undenalings)
At 107,

A copy of the Natienalised Banks (Man-
agement) and Miscellaneous Provions)
i1Amenument) Scheme, 1992 (Hindi and
Enghishiversions) publishedn Notification
No S O 810(E)in Gazette of india dated
the st November, 1992, undersub-secton
(6) of section 9 of the Banking Comoanies
(Acquicition and Transterof Undentakngs)
Act 1980 jPlacedinLibrary SeeNo LT-
3878/93]

Acopy ofthe Detalled Demandfor Grants
(Hindh and Englrsh versions) of tha Parla-
ment Secretanats of the Presidentand
Vice-President and Unuon Pubhic Serwice
Commissionfor the year 1993-94[Placed
inlLibrary See No.LT-3879/93]



